
c(b) .. the dates on which these ten-
"*rs ........ ed to ., oP8JHId .and 
1he JtUmber of parties who purehued 
-tender forms for cycle stand contract 
..at Kanpur ami Allahabad separately; 

(0) the parties who submitted ten-
""era fer Kanpur and :Allahabad to-
-aJetber with details of rates quoted by 
,the tenderers; and 

(d) the parties in whose favour 
the contracts had been finally awarded 
by the Divisional.Railway Mellager, 
Northern Railway, Allahabad? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRr MALLlK-
ARJUN) : (a) Yes. 

(b) to (d). Seven tender forms 
were sold for the contract at Kanpur 
and two tender forms for-tne contract 
at Allahabad. The due date for op-
E:ning the tenders at Kanpur was 
18-12-1980 and for Allahabad the due 
date was 24.12.1980. It was however 
decided not to open the tenders but 
to renew the contract at Kanpur in 
favour of the existing contractor, 
whose services were satisfactory. For 
1he contract at Allahabad a decision 
js yet to be taken. 7 

Cycle Stand Contracts 

7-808. SHRI R. N. RAKESH: Will 
the Minister of RAILWAYS be pleased 
to state: 

'(a) the policy of Government in 
regard to allotment of cycle stand con-
tracts to contractors/Labour Cooper-
-ative Societies; 

(b)' whether Labour Co-operative 
Societies are also eligible for allotment 
'of contracts for sale of miscellaneous 
articles at ~  without a call for 
open tenders; and 

'(c) if so, the details of Cycle Stand 
'Contracts fOr sale of . miscellaneous 
.articles has been sanctioned to Labour 

Cooperative Societie$ on the Indian 
Railways during the la:st two years 
without a call tor open ~  

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN) : (a) Cycle stand contra-
cts at Railway stations are awarded 
on tender basis. 

(b) Contracts for sale of miscell-
aneous articles are allotted after cal-
ling for tenders in respect of certain 
major stations and without tenders on 
licensed fee basis On other stations. 

( c) Information is being collected 
and will be placed on the Table of the 
Sabha. 

Supply of Sub-Standard FOOd to 
Patients of T.B. Hospital ia 

Capital 

7809. SHRI B. V. DESAI: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether indoor patients or T.B. 
hospitals in the Capital live with sub-
standard food supphed by the hospital 
kitchens: 

(b) if so, the reasons therefor: 

«') whether the patients of the 
Rajan Babu T. B. Hospital Delhi, have 
been largely complaining to the auth-
orities concerned about it; 

(d) if so, whether any enquiry has 
been conducted: and 

(e) if so, the outcome of the en-
quiry and the steps taken in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH & FAMILY 
WELFARE (SHRI NIHAR RANJAN 
LASKAR): (a) No. According to 
T.B. Association of Inaia and the 
Municipal Corporation of Delhi the 
diet given to the patients in the T.B. 
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Hospitals in the Capital is adequate 
and balanced. 

(b) Does not arise. 

(c) No. 

(d) and (e). Do Rot arise. 

Visit of Guinea President 

7810. SHRI B. V. DESAI: 

SHRI MANPHOOL SINGH 

CliAUDHARY: 

Will the Minister of EXTERN AL 
AFFAIRS be pleased to state: 

(a) whether the President of Guinea 
visited India during March, 1981; 

(b) whether it is a fact that India 
and Guinea have expressed deep con-
cern over the escalation of great mIli-
tary presence and ri valry in the In-
dian Ocean particularly the strcng-
thening of the American military base 
of Diego Garcia; 

(c) if so, what were the other po-
ints agreed by both Governments; and 

(d) the extent to which the rela-
tions between the two countries have 
been fUrther strengthcned after hi!) 
visit? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMIIA 
RAO): (a) Sir, President Ahmed 
Sekou Toure of Guinea paid a State 
visit to India from 17 to 20 March, 
1981. 

(b) and (e). The President of 
Guinea and the prime Minister of 
India expressed deep concern over the 
escalation of great power military 
presence and rivalary in the Indian 
Ocean, including in particular, the 
strengthening of the Diego GarCIa 
base. Both the leaders agreed that 
it was in spite of the expressed wishes 
of the littoral and hinterland states 
that the great powers were intensi-
fying their military competition WIth 
serious consequences for peace and 
stability in the region. Both the lea-
ders noted with regret the suspension 

of the bilateral talks on naval arms: 
limitation in the Indian Ocean bet--
ween the Soviet Union and the Uni-
ted States and expressed the hope that. 
they would be resunled soon. 

(d) 'lile visit of the President of 
Guinea has further strengthened the 
bilatera \ relations existing betwe:n 
the two countries. Some areas i.denti-
fied for further cooperation include 
agriculture, handicrafts, small scale 
industries, transportation and deve-
lopment of renewable resources of en-
ergy. 

Proposal to let up National Road 
Transport Corporation 

781l. SHRI JANARDHANA 
POOJARY: Will the Minister of SHIP-
PING AND TRANSPORT be pleased 
to state: 

(a) whether Government have a 
proposal under their consideration to 
set up the National Road Transport 
Corporation; and 

(b) if so, the details there? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SINGH): 
(a) There is no such proposal under 
consideration of the Government. 

(b) DOes not arise. 
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